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held in New Delhi, in August, 1973.
A copy of the Record of statement
adopted by the Seminar is laid in the
Table of the House, [Placed in Lib-
rary. See No. LT-5833/73].

The Steering Grouﬁ has so far held
two meetings on 30th September,
1973 and 30th October, 1973 respec-
tively. In the first meeting, it discus-
sed the issues concerning pricing
policy for foodgrains and essential
consumer items and maximising pro-
duction and productivity in industries
manufacturing fertiliser and other in-
dustrial inputs for agriculture. In
the second meeting, the Steering
Group discussed the problems of
raising production and productivity in
the public sector enterprises.
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Strike by Workers in Indian Explo-
sives Factory, Giomia

2444. SHRI K. M. MADHUKAR:
SHRI H. N. MUKERJEE:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) whether the workers in the
Indian Explosives Factory at Gomia
went for a strike recently; and

(b) if so, the outlines of their de-
mands?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI PRANAB KUMAR
MUKHERJEE): (a) and (b). Work-
ers in the Indian Explosives Ltd.,
Factory at Gomia went on partial
strike, as the siren was not blown
when a minor explosion took place in
the factory on 25th September 1973.
The main demands of the workers
were: —

(i) An apology from the Manage-
ment for not blowing the
Factory siren.

(ii) Immediate suspension of the
eoncerned Foreman.

(iii) Inquiry with equal participa-
tion of Management and
Workers.

(iv) Pay for the strike period.
On the intervention of the Minister
of Labour, Government of Bihar, these
demands were withdrawn and all
workers resumed duties on 15th Octo-
ber, 1973.

Stagnation in National income growth

2445. SHRI INDRAJIT GUPTA:
Will the Minister of PLANNING be
pleased to state:

(a) whether
growth remained
1972-73;

(b) if so, the reasons therefor; and

the national income
stagnant during

(¢) what was the national income
growth during 1970-71 and 1971-72?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING

(SHRI MOHAN DHARIA): (a) the
estimates of national income (at
1¢60-61 prices) during the year

1972-73 showed only a marginal in-
crease of 0.6 per cent over the pre-
vious year.

(b) the major reason for slow rate
of growth of national income during
the year 1972-73 is decline in the
agricultural production on aeccount of
drought conditions.

(c) measured at constant (1960-61)
prices the national income increased
by 4.2 and 1.7 per cent respectively in
the years 1970-71 and 1971-72.

Inquiry against Shri Kalyan Basu fer
violation of Foreign Exchange
Regulations

2446. SHRI SHYAM SUNDAR MA-
HAPATRA: Will the PRIME MIN-
ISTER be pleascd to state:

(a) whether the inquiry against
Shri Kalyan Basu on alleged violation
of Foreign Exchange Regulations has
now been completed; and





